
NOTIFICATION

The 9th October, 2018.

No.LL(B)54/2017/47.—The Meghalaya Regulation of the Game of Arrow

Shooting and the Sale of Teer Tickets Act, 2018 (Act No. 12 of 2018) is hereby

published for general information.
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PART-IV

GOVERNMENT OF MEGHALAYA

LAW (B) DEPARTMENT

———

Postal Registration No. N. E.—771/2006-2008

MEGHALAYA ACT NO. 12 OF 2018.

(As passed by the Meghalaya Legislative Assembly)

Received the assent of the Governor on 7th October, 2018.

Published in the Gazette of Meghalaya Extra-Ordinary issue dated 9th October, 2018.
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W. KHYLLEP,
Secretary to the Govt. of Meghalaya,

Law  Department.
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